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To,
The Registrar,

Hon’ble National Green Tribunal,
Copernicus Marg, New Delhi.

Sub: Regarding Submission of Compliance Report pursuant to the order
date 13.05.2020 in O.A. No. 915/2019 in the matter of Ravi Sharma,
MLA, Jhansi versus State of Uttar Pradesh. '

Sir,

In Compliance of order dated 13.05.2020 passed by Hon’ble Tribunal in
O.A. No 915/2019 in the matter of Ravi Sharma, MLA, Jhansi versus State of
Uttar Pradesh the Compliance report is enclosed herewith.

It is requested that the compliance report may be presented before the
Hon’ble Tribunal for kind consideration.

Yours fajthfully,
-

Encl: As above %’17! 7?_.2(9 27

(Niranjan Sharma)
Regional Officer

R.Q. Jhansi
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Inspection Report in the matter of Hon’ble NGT original Application No-915/2019
(Ravi Sharma, MLA, Jhansi Versus State of Uttar Pradesh) :

The Hon’ble NGT has passed the Order dated 13.05.2020 in the matter of O.A No
915/2019 (Ravi Sharma, MLA, Jhansi Versus State of Uttar Pradesh) operative part of
which is mentioned below-

T, In view of above remedial action needs to be taken and scientific disposal of bio-
medical waste needs to be ensured by suitable alternative arrangements in the interest of
environment and public health. '

In compliance of above mentioned order, the M/S Medical Pollution Control
Committee, (CBMWTF), Growth Central, Industrial Area, Bijoli, Jhansi has been inspected
by undersigned on 03-06-2020 in presence of Mr. Shailendra Bajpai Manager of the
CBMWTEF, the fact and observation based on inspection are mentioned below-

I. At the time of inspection M/S Medical Pollution Control Committee (CBMWTF)
found Operational. The details of BMW Disposal is as under

| Description of total quantity of Bio-medical waste disposal
Sr General Bio- | Covid-19 Bio- Total ASH | ASH Storage
No. - Month medical medical waste Generation | and Disposal
’ waste quantity quantity Management
quantity ¢
1. | April 2020 5170.0 Kg 14.300 kg 265.760 kg (found
2. | May 2020 6255.0 kg 3823.700 kg Unscientificaly stored with
| in premises on openland)

2. The capacity

of installed double chamber incinerator is 100.0 kg/Hour and 01

Autoclave of capacity 50.0 kg/Batch.
Description of total quantity of Bio-medical waste which has
autoclaved
Sr. Autoclaved General Plastic Quantity of Bio-medical
Month : ;
No. waste material waste which has
quantity of Bio- shreddered
medical waste.
1. | April 2020 150. 0 kg Nil 150.0 kg
2. |May2020 | 205.0kg Nil 205.0 kg ]

3. It has been observed that the generated effluent by the process of floor washing of
BMW storage area, incinerator shed and vehicle washing is not being collected to
E.T.P. in absence of proper drainage etc. E.T.P. found not operational because the
operator of CBWTF has not identified the Proper place for vehicle washing and
presently vehicle washing is being done here and there within premises. The effluent
generated is being discharged on land with in premises for sun drying.

4. At the time of inspection it is observed that the reading of electricity sub meter of
ETP is 286.0 units and no sludge was discharged on sludge drying beds. The same
condition was also noticed during the inspection on dated 10.01.2020. So it is clear
that the ETP is not functional, and it is regularly ignored by the operator of said
(CBMWTF).



5. Ash which is generated by the incineration of BMW is being collected at open place
of CBMWTF premises near the E.T.P. without covered roof shed and it is emitting as
fugitive emission in atmosphere near by the area. In case of rain it can flow out side
of premises and can be the cause of water pollution near by the area of Bijoli, Jhansi.

. The Modernization and renovation of plant machinery of said CBMWTF is
completed and the present status of plant and machinery is as under.

Sr. | Incinerator | Fuel type & Air Stack Air Quality | Temperature
No. | type& quantity Pollution Details Online & time data
. Capacity Control continuous | recorder
System for monitoring | availability
gaseous system
emission. availability
Incinerator HSD Yes, Yes, Yes, ,
double | consumption wet having Attached with CPCB and
chamber as fuel for venturi | height 30.0 | SPCB server for online
capacity | incinerator | scrubber | meter from display.
100.0kg | @ 14.0 lit. with air ground
per hour per hour mist level
carbon attached
filter & with ECS.
stack.

During the inspection it is observed that the foul smell, odour and public nuisance
problem is present in atmosphere due to irregular activity of CBMWTF regarding bio
medical waste treatment. _ :

- Due to the continuous default committed by the operator, Board has imposed
Environmental Compensation of Rs. 7,41,000.00 (Rs. Seven Lac. forty one
Thousand) against the operator vide letter dated 17.07.2020 and has directed to
immediately carry out necessary rectifications in the plant along with its regular
functioning so as to ensure effective operation of CBWTF.

The inspection report is submitted for kind consideration.
\/\»Mw \,.[\,)’DL5

(V.K. Dubey)

_ Assistant Environmental Engineer
A

Regional Officer
EZ /
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